Upen GO urt

CENTRAL AMINISTRATIVE TRIBUNAL
ALLAAABAD BENCH
ALLAHABAD

Qriginal HDQ!iCﬂtiDﬂ No. 1503 of 08

1999

allahabad thls the _13th day of April,

Hon'ble L. 3. Jayal, Member ),
Hon'ble Mre 9.L. Juin, Member [S]9)

Jagdev Narain, /0 Late Karan singh, R/o 2/713, pPuni
Road, Gandhi Ne®gajh Ganga Ghawm, District Unnao.

HDQIiCﬁnt

By Advocate shri R.K. Asthang

er sUus
L. Union of Indla through secretery Tel ecommunication,
New Oelhi.

2. Chief General Manager, Telecommunication U. P.Circle,

Hajrat Ganj, Lucknow U. Pe

3 Jy.Generdl ManageryTelecom, Kanpur U. . circle,Ue¢P.,

LucknOw.
4, Divisional Engineer, Telephones, AT a.

Respondents.

By Advocate = .

.Qll.i_l.il‘.i.( aral )

ble Mc. S. Daval, member { A}

This application hasebeen
25,8,76 vhich 1S the

By Hon'

filed by the

applicant for regularisation weef.

date of verbal dismissal, salary weef. 25.8.76 is also

\
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\bﬁf,clalmed as anothe? relief.
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o' facts mentioned by the applicent are thegt the L

Eyfice of Tehri Exchange on! 23~ 101D N He was worked

till o5th July, 1973. He fgll ill and appligd for long

ye on account of medical
X bont &

He cldlmaito report{ for duty on

He

g . les unfitﬁess and submitted
b

{i_medical certificates
ce of DeEo Telephone, Srinagar «

a trans-

72.9.76 in the Offi

was not allowed O join

er dated 75.8,1976 in Kanpuly

there and he was served

s ———r B

fer ord tr ansferring him

£0 D.E.Phones, Agrae.

The applicant claims to nhave been

relieved on 29. 8,76 without being gilven any relieving
thet he has served
on 28.8.88. He

Telephone{Cell)

order. 1Ihe applicant also claims

with a notice under section 80 C.P.Cos

supplied a copy of the notice to the D.E.

on 30th sepkempbel, 1992. He claims that no or der nas

been passed thereafiter.

It is clear from the above facts th at

2
The applicant has

the cause of action arose in 1976.

file the O.A. in 1993. The case is clearly

chosen %O
barred by limitation. Therefore, we dismiss the Uea.
és grossly barred by limitation. .
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